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MINISTRY OF HEALTH AND FAMILY WELFARE
NOTIFICATION
New Delhi, the 6th May, 2026
Re-Constitution of Central Council of Health and Family Welfare

S.0. 2255(E).— In continuation of notification of the Government of India, Ministry of Health and
Family Welfare, number S.0.1916(E) dated 22" April, 2022, published in the Gazette of India, Extraordinary, Part-II,
Section - 3, Sub Section (ii) for constitution of Central Council of Health and Family Welfare, the following changes
shall be inserted: -
Substitution of para number 1(f) as

(f)  Member of Parliament : Members
1. Dr. Bhola Singh : Lok Sabha
2. Dr. Jayanta Kumar Roy : Lok Sabha
3. Dr. Sumer Singh Solanki : Rajya Sabha
4. Shri Rajib Bhattacharjee : Rajya Sabha

[F. No. Z-16011/02/2021-BP]
PUNYA SALILA SRIVASTAVA, Secy.
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